OPEN CQURT

CENTBAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALLAHARAD,

Allahabad, this the 17th day ef September, 2004.

QORJM : HON. MR. JUSTICE S.R. SINGH, V.GC.
HON. MRS. ROLI SRIVASTAVA, A.M.

O.A. Neo. 799 eof 2003

Suresh Kumar Singh, son of late Amar Nath Singh, resident

of Village and pest Mahamalpur (Rajpoetan), Kasiwar,

Kachhwa, Mirzapur...... eccec.Applicant,

Counsel fer applicant : Sri S.K. Kushwaha.

: Versus

1. Unien of India threugh the Secretary, Depariment ef :
Pest, New Delhi.

2. Pest Master General, U.P., Lucknow.

3. Superintendent ef Pest Offices, Mirzapur, District
Mixzapuzr.

4. Rajeshwari Prasad Singh, sen ef Sri Bal Mukund Singh,
Extra Deparitmental Branch Pest Master, Mahamalpux,
District Mirzapure.:»:: esssssesBespondents.

Ceunsel fer respendents : Sri S. Singh.

ORDER (ORAL)

BY HON. MR. JUSTICE S.R. SINGH, V.G.

Heard Sri S.K. Kushwaha, learned counsel fer the
applicant, Sri S.K. Pandey, helding brief eof Sri S. Singh,
Senisr Standing Ceunsel for respendents and perused the
Pleadings. Hespendent Nes.l te 3 are represented by Sri
S, Singh. Netice %o 4th respendent was issued. Sri D.P.
Singh aleng with Sri G.H., Shama has putﬁis appearence
on behalf ef Respendent Ne.4. Hewever, despite repeated
eppoertunity, the C.A. has net been filed en behalf of the
efficial respendents. Ceunter fer private Respendent Ne.4

is, hewever, en recerd.

2. It appears that ene Rajeshwari Prasad Singh was
the Extra Departmental Branch Pest Magster ef Mahamalpur
(Rajpootan), Kachhwa, District Mirzapur. He retired en
superannuatien in August, 2000. It appears that he filed
Original Application challenging the correctness ef his
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date of hirth as entered in the Service Beok. Ne interin
order was passed in the said O.A. which was ultimately
dismissed in default. The precess for selectien was
cemmenced vide notificatien dated 4.3.2000 but the same
has net yet been completed and the 4th respendent, whe
was initially appeinted as substitute is still allewed

te continue. i
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3. Having regard te thelcase we dispese ef this
O.A. with directien te Senier Superintendent ef Pest
Offices, Mirzapur te take the selecctiisen precess cemmenced
vide Advertisement Ne..ef 4.8.2000 te its legical end
and effer appeintment te the candidate}/who is feund
suitable and meriterieus accerding te ths rules within
enc month frem the date ef receipt ef a cepy eof this

erder.

Ne order as té ceosts.
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A-M, V.G

Asthana/



